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being provided w.e.f. 7-12-81 for the 
convenience of office goers.

(c) Does not arise.

Opening of Central School at Mayor 
Vihar and Trilokpuri, New Delhi

3062. SHRI ERA ANBARASU: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether a Kendriya Vidyalaya 
was proposed to be opened in Preet 
Vihar during the year 1981-82;

.(b) whether the school was not 
opened due to opposition from the 
local people;

(c) whether there will be about
20,000 DDA houses in and around 
Mayur Vihar and Trilokpuri; and

(d) if so, whether there is any 
proposal to open a Kendriya Vidya-
laya near Mayur Vihar—Trilokpuri, 
New Delhi to benefit the local people 
mostly employees of Central Govern-
ment and Central Government under-
takings? *

THE DEPUTY MINISTER IN THE 
MINISTRIES OF RAILWAYS AND 
EDUCATION AND SOCIAL WEL-
FARE AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN): (a) Yes,
Sir.

(b) Yes, Sir. However, the school 
is being started at another place 
nearby.

(c) According t* the information 
furnished by the D.D.A., there will bt 
about 15,000 houses in the colonies of 
Mayur Vihar and Trilokpuri. when 
these are fully developed.

(d) Tliere is at present no such 
proposal under consideration.

Late starting o f Prestigious Trains 
from Delhi/New Delhi

, 3063. SHRI R. R. BHOLE: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) the number of times of presti-
gious trains like Rajdhani Express, 
Kalka Mail, K. K. Express, Deluxe for 
Bombay and Howrah started late from 
Delhi/New Delhi during the last one 
year; .

(b) the reasons why the 82-AC 
Express for Howrah started late from 
New Delhi on the 6th November, 
1981; and

(c) what special efforts Govern-
ment propose to make to'increase the 
punctuality of these prestigious trains?

THE DEPUTY MINISTER IN THE 
MINISTRIES OF RAILWAYS AND 
EDUCATION AND SOCIAL WEL-
FARE AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN): (a) Num-
ber of days Rajdhani Express, Kalka 
Mail, K. K. Express, A.C. Express for 
Bombay and Howrah started late from 
Delhi/New Delhi stations during the 
last one year (Dec. 80 to Nov. 81) 
are as under: —

Train number & description No. of
days star-
ted late

152 New Delhi-Bombay Rajdhani 
Express . . . . 10

102 New Delhi-Howarh Rajdhani 
Express . . . . 16

126 New Delhi-Bangalore/Trivan-
drum K. K. Express . . 21

104 New Delhi-Howrah A.C. 
Express . . . . 26

»» 55 35 )) 40

a Dn Delhi-Howrah Kalka Mail . 57
26 New Delhi-Bombay A-C. Ex-

press ...................................... 134
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(b) 82 AC Express left New Delhi 
45 minutes late on 6-11-1981 on 
account of late arrival of its link 
rake from Howrah due to rail frac-
ture on Allahabad Division.

(c) The punctuality "performance
of passenger carrying trains is being 
watchtd closely at all level
and concerted efforts are being made 
to improve the running of trains by 
attending to various avoidable causes.

Responsibility of Foreign Service 
Inspectorate

3064. SHRI D. S. A. SIVAFRA- 
KASHAM: Will the Minister of 

EXTERNAL AFFAIRS be pleased 
to state:

(a) whether redefinition of task and 
responsibility of the Foreign S e r v ic e  
Inspectorate has been, made as P r̂ 
para 1.8 to 1.11 of 8th Report of 
Estimates Committee (1980-81); and

(b) if so. the details thereof? '

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) Yes, Sir. In pursuance of 
the Estimates Committee’s recommen-
dations, one of the broad objectives 
of the Foreign Service Inspectorate 
has been to make an* overall assess-
ment of the performance of the Mis-
sion in political, economic, consular 
and cultural spheres and the degree 
of success achieved in public rela-
tions. While making an assessmeht, 
the Inspectorate would go into the 

‘ performance of each individual officer 
in the Mission.

(b) The Missions which are being 
inspected are informed of the new 
broad objectives of the Foreign Ser-
vice Inspectorate. The Inspectors are 
to make their study in the light of 
the revised, terms of reference and 
make suitable recommendations to
th e  G ov ern m en t fo r  Im p lem en ta tion .

However, the question of working 
out alternative ways ° f fixing allow-
ances pay scales etc. without on the

spot inspection is lAider active consi-
deration in consultation with the 
Ministry of Finance. Owing to finan-
cial constraints it has not been possi-
ble so far to adopt an automatic 
system based on U.N. l*idex has not 
been possible for the present. Every 
aspect of the problem is being exa-
mined with a view to evolve an 
equitable and feasible system.
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